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(c)  The  progress  of  Implemcntalion 

of all  the  gat-based  projects  is  reviewed 

regularly  and  tbe  promoters  have  bcco/ 
are  beiog  idvised  to  expedite  the  execu- 

cioo  of these  projects.

TV  relay  centre  at O»colf in  PrAkaiata 

dis'rirt

3661,  SHRI  C.  SAMBU  :  Wilt
the  Minister  of  INFORMATION  AND 

BROADCASTING  be  ple'̂ied  to  sta'e  :

(a)  whether  there  is  any  proposal  to 
tct  up  a  one  Kilowaft  capacity  T.V.  relay 

centre  at  Oogole  in  Prakasam  dKtrici 
during  1987-R8;  and

(b)  if so,  the  derails  thereof ?

THE  MINISTER  OF  STATH  OF 

THE  MINISTRY  OF  INFORMATION 
AND  BROADCASTING  (SHRI  A. K, 

PANJA)  :  (a)  and  (b)  No.  Sir. Hoa-
ever,  a  TV  relay  cenlrc  with  a  100  W 
capacity  trarjstniticr  is  proposed  lo  be 
installed  and  comnn'sstoned  at  OnKote 

during  1987-88.  Site  for  the  centre  has 
been  selected  and  orderi  for  the  required 

equipment also  placed.

[Translation}

Financial  attlitaoce for  drinking 

water  in JttuojbaDn

3662.  SHRI  M O H D .  AYUB 
KHAN  :  Will  tbe  Mminer  of  A G R I-
CULTURE  be  pleated  to  state  :

(a)  whether  Uoioo  Governmeot  have 

under coostderatioa any  scbcme  to  pro> 

vide  finaocial  aod  other  assistance  to 
Rajasthan  Goveffimeot  to  provide  driok* 

iog water  facility  io  Jbuojhunu  district

in  Rajasihan,  particulirly  hill  areat  of 

Udaipurwati  and  Kheiari;  —

(b)  if so.  the  details  thereof;  and

(c) if Dot,  the rcaions therefor ?

THE  MINISTER  OF STATE  IN  THE 
DPPARTMFNT  OF  RURAL  DEVELOP-
MENT  IN THE  MINKTRY  OF  AGRI-
CULTURE  (SHRI  RAMANAND 

YaDAV')  ;  (a)  lo (c)  Though  provision
of drinkinp  water  i*  a  St̂ie  lubjcct  and 
Stoic  Goveromcnts  plan,  formulate  and 

implemeni  rural  water  supply  schrmet 
under  ihe  Slate  scctor  Minimum  Needs 

Pfoframmc ((N!NP)̂  the  Government  of 

India  supplements  the  efTorti  of  the  Slates 

by  providing  fininĉit  aŝtsfan.c  under  the 
Centrally  Sponsored  Acceterafed  Rural 
Waifr  Suppiv  rrofrarrme  (ARWSP). 

Schemes  prcpaied  by  St̂ie  Governments 

for  implementatiun  under  ihs  ARWSP  are 
submitted  for  technical  clearaocc  to  ti e 
Go\erDmeot  of  India.  No  rural  drinking 

water  supply  scheme  pertaioing  to  Jhun 
jhunu  dtsii'ct  has  b  en  submitted  ̂ y 

Rdjasthan Go\ernmert for  clearance  under 
the  ARV̂SP  rn  l986-r7.  As  such  the 

(■'  'rfnm ent  of  India  rot  hâe  ureter 
c  iJetiih n   a'  prcviui  any  scheme  for 
providiog  drinking  water  facility  in  Jfcun- 
jhunu  district.  In  1985.S6, 89  schemci  for 

covering  141  villages  in  Jhonjbunu  district 
at  a  coit  of Rs  5.  6  crores  were  sanctioned 

under  the  ARWSP.

[English]

Coverage of hUI/tribal  arcai  by  ETV 
proicrainoirf

3663.  PROF.  NARAIN  CHAN

PARASHAR  :  Will  the  Mioiiter  of

INFORMATION  AND  BROADCAS-
TING  be  p'eased  to  state  ;




